DEIHI LEGISIATIVE ASSEMBLY SECRETARIAT -
BULLETIN PART=-II
(G eneral information relating to legislative & other matters)
Monday O5th June, 2000/Jyeshtha 15, 1922(Saka)

Dbo 93
ARREST AND RELEASE OF MEMBER

Vidhan Sabha was received from Deputy Commissioner of Fol e,
North-West District, Delhi : =

"Sh Mangat Ram Singhal, MLA, Adarsh Nagar, Delhi

has been arrested on 03,6,2000 and immediately

released on police bail in case FIR No. 317/98

u/s 186/353/332/34 1PC, P.S, Jahangir Puri, Delhi

The following message addressed to the Hon'ble Speakeri Delhi
¢

S.K. SHARMA
SECRETARY

Fauardfy ayr a=g aroet & @dfwa armrsy STRTO
ahTETT 5 39,2000 WUSST 15,1922 Jweh

Ll T T p———

ATg g Fae Faura o o) &y, sorgea joeer -

Tfrem faerg , Fael qfem Fawt a1 Psafefga @ g1va war ;-
“off W T Paw, Fagrgs, ared Fw, Pae o ardqtod.
Y §TIT 186/353/332/34 & F=Pid QI+ arve BT
317/98 ¥ aTT FErs 3-6-2000 a¢ giem w¥F, ae T figeY
T Pregart Fagr T Ay o go a1 g W OT
Peer a¢ fear mar 1"
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